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Setting up of cheap Canteens for Meals

and Snacks at Airports

2861. SHRI K. HALDER :
SHRI JYOTIRMOY BASU :
SHRI B. K. MODAK :
SHRI BHAGABAN DAS :
SHRI MOHAMMAD ISMAIL :
SHRI BADRADDUIJA :
SHRI GANESH GHOSH :

Will the Minister of TOURISM AND
CIVIL AVIATION be pleased to state:

(a) whether Government have any plan
to set up inexpensive canteens for meals and
snacks to cater to the nceds of passengers
at the airports of Assam, Manipur, Tripuia,
Cochin, Dum Dum and also for low-paid
staff; and
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(b) if so, the details of that plan ?

THE MINISTER OF TOURISM
AND CIVIL AVIATION (DR. KARAN
SINGH): (a) and (b). Inexpensive canteens
to cater for low paid staff already exist
at Gauhati, Agartala and Calcutta. Snack
bar counters for passengers at low rates
are available at Dum Dum. At
Cochin airport the catering contractor
provides snacks to the low paid staff at
reduced rates. Regular restaurants exist
at Gauhati, Mohanbari, Kumbhirgram,
Agartala, Calcutta and Cochin airports.
Government orders exist for providing sub-
sidy to staff canteens operated on a co-
operative basis subject to certain conditions.
As and when cooperative canteens are
formed by the members of the staff, facilities
are provided by the Department.

Persons visiting U.S.A. on Study Tours

2862. SHRI K. HALDER :
SHRI JYOTIRMOY BASU :
SHRI BHAGABAN DAS:
SHRI GANESH GHOSH :
SHRI MOHAMMED ISMAIL :

Will the Minister of EDUCATION AND
YOUTH SERVICES be pleased to state
the names and other particulars of the
persons who visited U. S. A. on study tours
during the last three years?

THE MINISTER OF EDUCATION
AND YOUTH SERVICES (DR. V.K.R. V.
RAO) : (a) The requisite information is
being collected and will be laid on the
Table of the House.

Riot risk Insurance Scheme for Minority
Communities

2863. SHRI K. HALDER : Will the
Minister of HOME AFFAIRS be pleased
to state:

(a) whether Government are contempla-
ting to introduce “Riot Risk Insurance
Scheme” for the minority communities at a
token premium;

(b) if so, the details thereof; and
(c) if not, the reason thereof?
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THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) No,
Sir. ’

(b) Does not arise.

(c) Such schemes will require to be
examined by State Governments, who are
primarily concerned witlg public order.

Suggestions to Raises in Percentage of
Reservati for Scheduled Castes and
Scheduled Tribes in Central Services

2864. SHRI NAVAL KISHORE
SHARMA: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) the basis of the percentage of Reser-
vation in services for the Scheduled Caste
and Scheduled Tribe in the Central Services
of the Government of India;

(b) whether Government are considering
a suggestion to raise the present percentage
to 28 per cent as has been done in Rajasthan;
and

(c) if not, the reasons thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. S. RAMASWAMY) : (a) to(c). The
percentages of reservations in direct recruit-
ment to Services under the Centre for
Scheduled Castes and Scheduled Tribes
have been fixed under Government of
India’s Resolution No. 42/21/49-NGS,
dated the 13th September, 1950, primarily
keeping in view their proportionate repre-
sentation in the total population of the
country. In direct recruitment to Class
111 and Class IV posts, normally attracting
candidates from a locality or a region, the
percentages of reservation have been
fixed generally in proportion to the
population of Scheduled Castes or Sche-
duled Tribes in the respective States/Regions
subject to a minimum of 5 per cent for
Scheduled Tribes. The  question of
revising the present percentages of reserva-
tions for Scheduled Caste/Scheduled Tribe
in the light of 1961 census figures is under
consideration of the Government,





